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(c) the amount of funds so far relased for
providing infrastructure for the trade on our
side;

(d) whether Government are aware of the
fact that the marketing centres at More which
were on our side have been shifted to the
Myanmar side at Namphalong and Tamu; and

(e) if so, the reasons therefor?

THE MINISTER OF COMMERCE (SHRI
RAMAKRISHNA HEGDE): (a) India and
Myanmar have signed an Agreement on Trade
on 27th May, 1970 providing for Most
Favoured Nation treatment to each other. India
and Myanmar have also signed a border
agreement on 21.1.1994 which provides for
border trade to be conducted initially through
Moreh in Manipur corresponding to Tamu in
Myanmar and Champai in Mizoram
corresponding to Rih in Myanmar. The border
trade at Moreh in Manipur was made
operational on 12.4.95 whereas the border trade
at other border points has not yet Seen
operationalised. The border trade agreement
also provides for exchanges of locally produced
commodities as identified therein, by people
living along both sides of the border as per the
prevailing customary practice including barter
mechanism. Trade under this agreement may
be conducted in freely convertible currencies
or in currencies mutually agreed upon by the
two countries, including through counter trade
arrangements. However, the myanmar have
decided in November 1997 that the normal
trade through the Border should take place only
in US Dollars with Myanmar exports preceding
the imports from India. The agreement
provides for a periodical review by both sides
to ensure successful implementation of its
objectives and provisions.

(b) The border trade agreement provides for
the exchange of locally produced commodities
by people living on both sides of the Indo-
Myanmar border as per the customary practice
including the barter mechanism. As such this
treaty helps the people living on both sides of
the border to meet their respective daily needs
through the exchange of head loads and barter
mechanism.

(c) Ministry of commerce has released an
amount of Rs. 2 crores for the construction of
a composite building at Zokhawthar near
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Champai in Mizoram to house various trade
facilities. Department of Revenue has spent Rs.
*56.80 lakhs for construction of an integrated
customs building at Moreh in Manipur.
Planning Commission have also released Rs.
4 crores each in 1997-98 to Manipur and
Mizoram States for Border Area Development
Programme. The same amount has also been
tentatively allocated for the current year 1998-
99 by the Planning Commission for each of
the above mentioned border States and Rs. 2
crores has already been released to Mizoram
during the current year. Rs. 8 crores was also
released as Additional Central Assistance to
Mizoram by Planning Commission towards
development of infrastructural facilities for
operationalising the Indo-Myanmar Border
Trade through Mizoram. Rs. 5 crores has also
been released by the Planning Commission as
Additional Central Assistance to Mizoram for
development of Champai-Tiau road.

(d) No, Sir.

(e) Does not arise.
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Thrust Areas for Exports from Andhra (c) the details of the steps proposed to
Pradesh concentrate on agro-exports from Andhra

22. DR. Y. LAKSHMI PRASAD: Will
the Minister of COMMERCE be pleased to
state:

(a) whether it is a fact that some thrust
areas have been identitied in Andhra Pradesh
‘for exports in 1996-97, 1997-98 and 1998-
99;

(b) if so, the details thereof; and

Pradesh?

THE MINISTER OF COMMERCE
(SHRI RAMAKRISHNA HEGDE): (a) and
(b) Ministry of Commerce has not
specifically identified any thrust areas for
exports from Andhra Pradesh in 1996-
97,1997-98 and 1998-99. The Ministry
evolves plans and policies to



